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Loan for Bhadravati Stcel Plant

*701. SHRI ONKAR LAL BERWA :
SHRI N. R. LASKAR :

Will the Minister of SEEEL AND
HEAVY ENGINEERING be plcased to
stale

(a) whether it is a fact that the German
Rcconstruction Loan  Corporation has
agreed to give an additional loan of Rs. 3
crores to the Bhadravati Steel Plant in

Mysorc;
(b) if so, whether the loan is meant to

finance the import of balancing equlpmt
for tho alloy steel plant; and
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(c) if so, total loan given so far by them
for the Plant ?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHR1 C. M.
POONACHA) : (a) Not yet, Sir.

(b) Docs not arisc at present.

(c) The Mysore Iron and Stcel Limited
has so for reccived thrce loans from the
German Corporation aggregating to DM
87.9 million i.e. Rs. 16.57 crorcs.
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Measures to Safeguard the Interests
of Sharc-Iolders of Companies

*703. SHRI HARDAYAL DEVGUN :
Will the Minister of INDUSTRIAL DLVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be plcascd to state:

(a) Whether Government  are aware
that with the amendments in the Indian
Company Law the small share-holders of
the Indian Iron and Steel Company have
been deprived of their legitimate rights as
shareholders ;

(b) Whether Government aro also aware
that the management, by adopting various
means, bave been keeping under their own
control sharcs of the company which are
normally exhibited as bcing held for the
benifit of the sharcholders resulting in an
additional income to the management; and

(c) 1f so, the steps taken/proposed to
be taken by Government to safcguard the
interests of small share holders of the
company ? ' '





